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2399 fa=Tid 21.07.2006 fSTF@® §RT YT IO & R ARHIRAT & Wiax Sfrd
q B gHM DI IS /PR SN B Bg (AR YRIEABRY, TARI AFHTST,
UeHT Bl Uiegd fhar 11 €, &1 Aara fear S @ |
2. FHEMYT gHSH URIGR $I IFHI USHT JAJHNH B TG ARSI & iR
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The 30th April 2015
No. Pra.4/PDS-07/2014-3517—In exercise of power conferred by Sec 3 of the
Essential Commodities Act, 1955 (Control Act 10 of 1995). The State Government of Bihar
is hereby please to issue the following orders regarding issuance of licence of fair price
shops :-
1. Food, Supply and Commerce Department (now Food & Consumer Protection
Department) Notification Memo No. 2399 dated 21.07.2006 by which
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Special Officer Rationing incharge Patna has been authorised to issue licence
for fair price shops under local jurisdication of Patna Rationing is hereby
repealed.
The concerned Sub-divisional Officer is hereby authorized also to issue fair
price shops licences under his local jurisdiction of Patna Rationing under the
provisions contained in the departmental notification memo no. 1728 dated
25.06.2006.
This order shall come into force from the date of issuance of this notification.
All such licences which have been issued prior to issuance of this notification
by Special Officer Rationing, Patna shall remain valid.
By order of the Governor of Bihar,
L. P. SINGH,
Joint Secretary to Government.
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